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HLAT. 2915(3).— H=1d TR, ISP ASTHN SHTATIH 1956 (1956 BT 48) (BT TGH 38D
T 35 AT B8l T ) B URT 3% B IU-URT (1) §RT U Nfaddl BT UG o gC, T8
FHTYM B W1 & U o ITR Uex I & Ay fored H AP IS 60-44 R Y L= v TG
THUNd Pl SIS alel YA 6 O dala- SIRu & At o fas.m. 0.000 § fob.1T.15.340 A% &
Y-JUS & AT (6 T Uos Ueex Afed BT ST 3M11S), SREUT, Ya=MA 3R TETe & i Jare
& fo1T a8 Yfey Sraférd § ForgeT Tféred gui e sreen & fear mar 2, Uit Yi¥y &1 3 e & 3T
3T P G0 &l § |

Pis Hf Afad, o Iaa Uy & fedeg 8, S RIfFTH & 4RT 37 $F IU-URT (1) & 3=
Udiad TR & forg Tt YW o SUINT R IS0 H 39 HTAREHT & UHIRM &1 dRiE ¥ Sah iy G
& YR 37Ut TURT Udbe HR Hab T |

T U MU el WieR], Srifd SR frenfiert (w=mes), aR1 &1 [afed ©u &
TR &1 ST 3R ITH ISP 3MYR UGG [T S 3R werm iR, smufiewsdl o safaad
w0 7 771 fordt e I=IaR gRT A o BT SfawR 7T 3R Tt SaRrdt &t gars & usrq qu Uit

4108 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

3R S B & Uy, S Pis g, o Jer MieRY sawads T, SR gRT a1 o S &I

S{IRITA B G AT SR DR b |

Iad ATAFTTH BT URT 37T Dt IU-YURT (2) & 3eh T UfIeRY gRT fooam a1 i Hf e
3ifad g1 |
T SHRGET & fid S arell Y & YW MR 3 TR Tl MRAGRT & Iad Hrafad &
IUd 8 3R 301 fedeg aufaaal gr e fosar s asar g |

SR

IR UG T & P ISHTT H0-44 W F PR g~ IGAT TN DI Siig+ aret YwdTfad 6
S gera- AU & fAHiur & 6.3, 0.000 § .41.15.340 & forw 3ol ot &I+ arelt TR
e sryar g afgd Y &1 wféra faawor |
kT4 &1 = SR uew | R &1 7mw: 9y |
®® | wdeurTen |YA e ueR| YA Syl Yy e aTwa |y @ aawa

RiLElll (I §PT%) @ERR)
L1 | 2 L 3 || 4 | 5 | 6 |
AT &1 AT: BT |
[Tra T AT yRaan |
L 233 it [P | 03723 @RW)| 0.3723|
[¥Tia &7 <T: TS He |
2 21 mi. | | FRAR-PW)||  0.0026 @GFR)|| 0.0026|
3 45 TRBRI 1;% e 0.014 FR:) 0.014
l4 152 mi. | = | @/R-BW|| 03483 @MW) 0.3483|
E 153 mi. | | @R AR-PR)||  2.1969 @GFRW)|| 2.1969)|
[aTe 1 A AR |
[T T AT: 3TeH IR |
6 1034 ERBRI 1;% s 0.0196 (BT ) 0.0196
7 1038 it | | 05324 @RI 0.5324)
8 1039 it [P | 02968 @FRW)| 0.2968|
E 11040 it [P | 01718 @RW)| 0.1718|
10 1043 ERBRI 1;% ety 00006 @RP) 0.0006
11 1044 it 2R | 00002 @R 0.0002|
12 11047 it [k | 01437 @RW)| 0.1437|
13 1048 it IR | 06043 @RI )| 0.6043|
[14 1049 it 2k | 0.1402 @R )| 0.1402|
15 11050 it [P | 00151 @RW)| 0.0151|
16 1051 TRBRI R 0.0256 (RFIR ) 0.0256




[T &% 3(ii)]

HILT T TSIA . AHTYTL

P (HIR
)
117 11054 it R | 02113 @R:))| 0.2113|
118 111055 mi. it Iz | 13965 @ )| 1.3965]
19 1057 ERBRI 1;% Ay 0.0134 (BRW ) 0.0134
20 11058 it R | 0.0569 @FI:))| 0.0569)
21 1063 ERBRI 1;% @sw) | 00565 @R ) 0.0565
22 11067 mi. | it Ikl | 0.1165 @RI 0.1165|
23 1068 TRBRI 1;% Ay 0.0206 (BFW ) 0.0206
24 1070 it [P | 06811 @FRW)| 0.6811|
125 11071 | it [EaR | 03435 @RW)| 0.3435
26 1072 TRBRI 1;% Ay 0.0271 (BRW ) 0.0271
27 11079 it ks | 0.1245 @R:)| 0.1245|
28 1080 it [P | 04389 @R 0.4389)|
29 11081 it [P | 04685 @FRW)| 0.4685|
30 11082 it gk | 05788 @R 0.5788|
131 1084 | R RPN @r)| 00781 GFRW)| 0.0781|
132 1085 it R | 1.2042 @R 1.2042)
33 1086 TRBRI 1;% Ay 0.0183 (BRW ) 0.0183
34 1087 it [P | 06939 @FRW)| 0.6939)
35 1088 TRBRI 1;% Ay 0.02 (FHI:) 0.02
36 1089 it [P | 04855 @FRW)| 0.4855|
37 1139 ERBRI 1;% s 0.0255 (BFW ) 0.0255
138 1148 it | | 07479 @R 0.7479)|
39 11149 it [P | 0344 GRW)| 0.344]
40 1151 ERBRI % s 0.0227 (BFW ) 0.0227
141 1161 it IR | 01106 @R 0.1106|
42 1163 ERBRI 1;% Ay 0.0159 (FHCAR ) 0.0159
e 11164 it g | 0.9604 @FTR )| 0.9604|
44 1165 Bl cabl 0.2171 @FWR) 0.2171
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45 1166 BEil Cakl 0.4698 (BHCTR ) 0.4698
l46 11309 it R | 00122 @R:))| 0.0122|
l47 1310 mi. it [P | 1.1013 GRW)| 11013
l48 11311 it |l | 00991 @R )| 0.0991|
49 1312 ERBRI 1;% Ay 0.02 (FH:R) 0.02
50 1313 ERBRI 1;% ety 0.0363 (I ) 0.0363
51 1314 it Ik | 00071 @R )| 0.0071|
52 11315 it gk | 04717 @R:R))| 0.4717|
53 1317 ERBRI 1;% .y 0.024 (FFW ) 0.024

R
54 1318 RDRY PN (@R 0.0238 (BHCIR ) 0.0238

ar)

R
55 1319 ERBRI gmciﬁ FeRR 0.0256 (B ) 0.0256

)

56 11320 it [P | 04493 GFRW)| 0.4493|
57 11370 | R RPN @w)| 00555 @Rm)| 0.0555|
58 1376 TRBRI 1;% Ay 0.0038 (BFW ) 0.0038
59 1377 TRBRI 1;% parhy| 0003 FRP) 0.003
160 11379 it [P | 00987 @R 0.0987|
61 11380 it [P | 24269 @FRW)| 2.4269)
62 1381 TRBRI 1;% ety 00305 @R:) 0.0305
63 |l1382 |t [P | 04526 @FRW)| 0.4526|
l64 11383 mi. it |l | 06234 @) 0.6234|
l65 284 it g | 00157 @R 0.0157|
l66 285 |t 2 | 00589 @) 0.0589)|
67 |l286 it |l | 0.1035 @) 0.1035|
l68 |l287 it [P | 01149 GRW)| 0.1149)|
l69 288 it [P | 11711 @RW)|| 1.1711|
[70 1289 it IR | 1031 @Rm)| 1.031]
71 290 ERBRI % ) 0.0075 (AR ) 0.0075
72 291 it Eail | 0006 @RW)| 0.006|
73 309 Kl Cakl 0.0155 (8CTR ) 0.0155




[T &% 3(ii)]

HILT T TSIA . AHTYTL

74 310 BEil Cail 0.04 (BHI ) 0.04
175 1311 it R | 00021 @RI 0.0021|
76 1312 mi. it [P | 05847 @GR 0.5847|
77 1313 it |l | 00541 @R )| 0.0541|
78 314 ERBRI 1;% eH) 0.173 @RM ) 0.173
79 1315 mi. it [P | 01497 GFRW)| 0.1497|
180 316 it |l | 0243 @) 0.243|
81 1319 it Ik | 0.0061 @R )| 0.0061|
82 1323 R IR @R)|| 01762 @RW ) 0.1762|
183 1325 it [P | 05411 G| 0.5411|
84 1327 mi. it [P | 00621 @) 0.0621|
185 1328 it g | 0.7369 @R )| 0.7369)
186 1329 it [P | 01745 G| 0.1745|
87 1330 it R | 01397 @R 0.1397|
188 1331 it [P | 03167 @RW)| 0.3167|
189 1350 it ks | 05214 @R:))| 0.5214|
190 1351 it [P | 0.0506 @FRW)| 0.0506|
o1 1352 it [P | 07682 @) 0.7682|
EE 1355 it gk | 0.2906 @RI )| 0.2906|
93 356 ERBRI 1;% a— @RP) 0.0074
194 1357 it R | 0.0006 @) 0.0006|
lo5 1364 it g | 0.0676 @R )| 0.0676|
96 375 ERBRI 1;% )| 00129 @R:) 0.0129
lo7 1376 | = | @R || 00339 @R 0.0339)|
lo8 11379 mi. it [P | 03758 @FRW)| 0.3758|
99 1380 it gk | 0192 @R:))| 0.192|
100|381 mi. it | | 00741 @R 0.0741|
1071 450 TRBRI 1;% || 02289 @R ) 0.2289
102|451 it [P | 08779 @RW)| 0.8779)|
103 452 mi. it IR | 01275 @R 0.1275)
[Tia &1 A: S |
104 1044 ERBRI % ey 0.0055 (8T ) 0.0055
105 1047 Kl Cakl 0.0003 (8CTR ) 0.0003
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106 1048 ERBRI 1;% Ay 0.0008 (B ) 0.0008
107 |[1049 it R | 0.1824 @RI 0.1824]
o8 |[1050 it | @) | 1.1001 @R )| 1.1001|
109 1051 ERBRI 1;% am— Y @RP) 0.0101
110 |[1052 it | @) | 0.2368 @R 0.2368|
111 1054 TRBRY Z{W ety 0.0054 (TR ) 0.0054
112 1055 | it Ikl | 0.1089 @R 0.1089)|
113|106 it g | 00614 @RI 0.0614]
114 1138 LECAR] 1;% ) 2.2177 (BFW) 22177
115 1139 TRBRI 1;% e 0.049 (FRW ) 0.049
116 114 TRBRI 1;% | 0078 @RP) 0.0781
117 1140 TRBRI 1;% o 0415 (8 0415
18 1142 it [EaR | 09345 @R 0.9345]
119 |[1143 it [P | 05707 @R 0.5707|
120 |[1144 it gk | 04911 @R:))| 0.4911|
121 |jas it [P | 02772 GRW))| 0.2772|
1122|1146 it 2R | 00977 @FW)| 0.0977|
23 |15 it g | 0449 @R 0.449|
124 116 TRBRI 1;% .y 0.0204 (8 0.0204
25 |117 it [EaR | 0078 @RW)| 0.078|
126 118 TRBRI % Ay 0.0131 BRW) 0.0131
127 1185 TRBRI 1;% ) 0.0365 (8 ) 0.0365
28 |[119 it |l | 02102 @) 0.2102]
129 1192 TRBRI % ) 0.1373 (BRW ) 0.1373
130 |j132 it [P | 02817 @RW)| 0.2817|
131 |[133 |t Iz | 0997 @) 0.997|
132 |[134 it [P | 03914 @RW)| 0.3914]
133 135 TRBRI 1;% e 0.0147 (BRW ) 0.0147




[T &% 3(ii)]

134 136 BEil Cakl 0.5518 (8CTR ) 0.5518
135|137 it R | 0201 @RI 0.201|
136 138 ERBRI 1;% ) 0.0708 (AR ) 0.0708
137 156 it lEak | 01329 @R )| 0.1329)
138|157 it gk | 00799 @RI )| 0.0799)
139 158 ERBRI 1;% ety 0.0186 (GHCAR ) 0.0186
140  |[164 mi it Ik | 04958 @R )| 0.4958)|
141 |l165 it [P | 04648 @R )| 0.4648|
142 166 ERBRI 1;% o 0.105 (BF; ) 0.105
43 |hi7s it [P | 0001 GRW)| 0.001]
44 |h172 it [P | 02454 @R 0.2454|
45 |173 it ks | 04599 @RI )| 0.4599)
146 174 ERBRI 1;% .y 0.0335 (BFW ) 0.0335
147 |ji7s it [P | 03347 GRW)| 0.3347|
l4s  |[176 it [P | 0.0445 @R 0.0445|
a9 |[179 | R RPN @=R)|| 01353 GRW))|| 0.1353|
l1so |jis it R | 03959 @) 0.3959)
151 |[181mi it [P | 0189 @RW)| 0.189)
52 |l182 it gk | 07989 @RI )| 0.7989)
153 183 TRBRI 1;% .y 0.007 (BHW ) 0.007
154 |l184 it [P | 03084 @FRW)| 0.3084]
155 185 TRBRI 1;% .y 0.005 (BF: ) 0.005
156 186 ERBRI 1;% ety 00255 @RP) 0.0255
57 |[187 it [P | 04949 GHRW)| 0.4949)|
l1s8 |[188 it g | 03189 @RI 0.3189
159 189 ERBRI 1;% | 00182 @RP) 0.0182
60 |[19 it |l | 02211 @) 0.2211|
61 |[194 it [P | 00512 GRW)| 0.0512]
62 |l195 it [ | 05065 @FRW)| 0.5065|
163 197 TRBRI % a— @RP) 0.0098
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164 20 BEil Cakl 0.3369 (BHCTR ) 0.3369
65 |22 it R | 0.1782 @R:))| 0.1782|
66 |23 it [P | 1.1151 GRW))| 1.1151|
67 |4 it |l | 0048 @R )| 0.048|
168 |25 it gk | 0.158 @R:))| 0.158|
69 |26 it [P | 0572 GRW))| 0.572|
N it |l | 0791 @) 0.791]
171 28 ERBRI 1;% — 0.016 (BT ) 0.016
172 29 ERBRI 1;% ety 00878 (@HI ) 0.0878
73 |j3o | @A) || 0025 @R 0.025|
174 |31 it 2R | 1521 @RW)| 1521]
75 |32 it ks | 03481 @R:))| 0.3481|
76 |33 it [P | 0.2548 @R 0.2548|
77 |4 it [ | 0052 @RW)| 0.052]
178|431 | R IR @R)|| 117 @R 1.17|
79 |lao it [P | 00313 GRW)| 0.0313|
180 |50 = /gﬁqm 0.0264 (R ) 0.0264
181 |52 it [P | 08033 @RW)| 0.8033|
182 |55 it gk | 00613 @RI 0.0613|
183 |ls6 it [P | 0729 GRW)| 0.729)
184 57 T /gjqﬁ) 0.0168 (AR ) 0.0168
185 |58 it g | 0221 @RI 0.221]
l1se |59 | @A) || 0044 GRW))| 0.044]
187 |60 | it 2R | 0266 @RW)| 0.266|
B2 it 2R | 00104 @RW)| 0.0104]
lso |75 it gk | 0037 @R:))| 0.037]
oo |76 it | | 08581 @R 0.8581|
191 |77 mi. | | @R Ay || 00354 @RI 0.0354]
192 78 mi. T /gmﬁqﬁ) 1.0254 (IR ) 1.0254
193 |lo3 |t 2 | 05145 @) 0.5145|
194 o4 it |l | 0061 @) 0.061]
195 o5 it g | 0.0803 @FTR )| 0.0803|

196 9% IBEl cakl 0.0003 (8CTR ) 0.0003




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 9

197 98 mi. BEil Cakl 0.026 (89CAR ) 0.026
Total| 58.0692|

[T, &. CE-RO/LKO/NH-19/2024-25/754/3A]

o e E™, A

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2915(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
Construction (6 lane with paved shoulder etc.,), maintenance, management and operation of Vrindavan bypass on
NH-44 connecting Yamuna Expressway in the stretch of land from Km. 0.000 to Km. 15.340 in the district of
MATHURA in the state of UTTAR PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, ADM(E), Mathura in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures for construction of 6 lane Vrindavan
Bypass on NH 44 connecting Yamuna Expressway in the stretch of land from Km. 0.000 to Km. 15.340 in the
state of UTTAR PRADESH.

State: UTTAR PRADESH ||District: MATHURA |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 L3 | . | 5 | 6

|
|Taluk: Chhata |
|Village: Bhartiya |
|
|

I 233 ||Private ||Agriculture | 0.3723 (Hectare )| 0.3723
|Village: Ajhai Kalan

2 21 mi. Common (Agriculture/Non- 0.0026 (Hectare ) 0.0026
Agricultu)

3 45 Government || \O% 0.014 (Hectare ) 0.014
Agriculture (Banjar) ) )

4 52 mi. Common (Agriculture/Non- 0.3483 (Hectare ) 0.3483
Agriculture)

5 53 mi. Common (Agriculture/Non- 2.1969 (Hectare ) 2.1969
Agriculture)

Taluk: sadar
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|Village: Atas Bangar

|6 ||1034 ||Government ||Non Agriculture (Naali)” 0.0196 (Hectare )|| 0.0196|
7 1038 ||Private |[Agriculture || 0.5324 (Hectare )| 0.5324]
B 111039 ||Private |[Agriculture || 0.2968 (Hectare )| 0.2968)|
l9 1040 ||Private ||Agriculture | 0.1718 (Hectare )| 0.1718]
10 1043 Government igﬁcul ture (Chakmarg)|| 0-0006 (Hectare) 0.0006
11 |[1044 ||Private ||Agriculture || 0.0002 (Hectare )| 0.0002)|
12 1047 ||Private ||Agriculture | 0.1437 (Hectare )| 0.1437|
13 |l1048 ||Private |[Agriculture || 0.6043 (Hectare )| 0.6043]
14 |[1049 ||Private ||Agriculture || 0.1402 (Hectare )|| 0.1402)|
15 1050 ||Private ||Agriculture | 0.0151 (Hectare )| 0.0151]
16 1051 Government m&g‘;griculwre (Sectorll ) 1256 (Hectare ) 0.0256
17 |[1054 ||Private ||Agriculture || 02113 (Hectare )| 0.2113)|
|18 ||1055 mi. ||Private ||Agricu1ture || 1.3965 (Hectare )” 1.3965|
| 19 | | 1057 | |Government | |N0n Agriculture (Naali) | | 0.0134 (Hectare )| | 0.01 34|
|20 ||1058 ||Private ||Agricu1ture || 0.0569 (Hectare )|| 0.0569|
|21 ||1063 ||Government ||Non Agriculture (Road) || 0.0565 (Hectare )” 0.0565|
22 111067 mi. ||Private ||Agriculture || 0.1165 (Hectare )| 0.1165|
123 ||1068 ||Government  |[Non Agriculture (Naali)|[  0.0206 (Hectare )|| 0.0206)|
|24 ||107O ||Private ||Agricu1ture || 0.6811 (Hectare )” 0.681 1|
125 1071 ||Private ||Agriculture || 0.3435 (Hectare )| 0.3435|
|26 ||1072 ||Government ||N0n Agriculture (Naali)” 0.0271 (Hectare )|| 0.0271|
27 1079 ||Private ||Agriculture || 0.1245 (Hectare )| 0.1245]
128 11080 ||Private ||Agriculture || 0.4389 (Hectare )| 0.4389)|
|29 ||1081 ||Private ||Agriculture || 0.4685 (Hectare )|| 0.4685|
|30 ||1082 ||Private ||Agriculture || 0.5788 (Hectare )” 0.5788|
|3 1 ||1084 ||Government ||N0n Agriculture (Marg)” 0.0781 (Hectare )” 0.0781|
132 ||1085 ||Private ||Agriculture | 1.2042 (Hectare )| 1.2042]
33 |[1086 ||Government  |[Non Agriculture (Naali)||  0.0183 (Hectare )| 0.0183]
134 1087 ||Private ||Agriculture | 0.6939 (Hectare )| 0.6939)|
|35 ||1088 ||Governmer1t ||N0n Agriculture (Naali)” 0.02 (Hectare )|| 0.02|
136 |[1089 ||Private |[Agriculture || 0.4855 (Hectare )| 0.4855]
|37 ||l 139 ||Government ||N0n Agriculture (Naali)” 0.0255 (Hectare )” 0.0255|
|38 ||1 148 ||Private ||Agricu1ture || 0.7479 (Hectare )|| 0.7479|
139 1149 ||Private |[Agriculture | 0.344 (Hectare )| 0.344]
|40 ||l 151 ||Government ||N0n Agriculture (Naali)” 0.0227 (Hectare )” 0.0227|
l41 1161 ||Private ||Agriculture || 0.1106 (Hectare )| 0.1106|
|42 ||1 163 ||Governmer1t ||N0n Agriculture (Naali)” 0.0159 (Hectare )” 0.01 59|
143 1164 ||Private ||Agriculture | 0.9604 (Hectare )| 0.9604|
l44 1165 ||Private ||Agriculture | 02171 (Hectare )| 0.2171]
l45 1166 ||Private ||Agriculture | 0.4698 (Hectare )| 0.4698|
l46 1309 ||Private ||Agriculture | 0.0122 (Hectare )| 0.0122|
l47 11310 mi. ||Private ||Agriculture | 1.1013 (Hectare )|| 1.1013)|
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l48 1311 ||Private ||Agriculture || 0.0991 (Hectare )| 0.0991]|
|49 ||13 12 ||Government ||Non Agriculture (Naali)” 0.02 (Hectare )|| 0.02|
|50 ”13 13 ||Government ”Non Agriculture (Naali)” 0.0363 (Hectare )|| 0.0363|
I51 1314 ||Private |[Agriculture || 0.0071 (Hectare )| 0.0071|
|52 ||13 15 ||Private ||Agricu1ture || 0.4717 (Hectare )|| 0.4717|
|53 ”13 17 ||Government ”Non Agriculture (Naali)” 0.024 (Hectare )|| 0.024|
54 1318 Government m‘;g’;griculmm (Sectorll ) 1238 (Hectare ) 0.0238
55 1319 Government mﬁg‘;“griculmm (Seetor| - 0256 (Hectare ) 0.0256
|56 ”1320 ||Private ”Agriculture || 0.4493 (Hectare )|| 0.4493|
|57 ||137O ||Government ||Non Agriculture (Marg)” 0.0555 (Hectare )|| 0.0555|
|58 ||1376 ||Government ||Non Agriculture (Naali)” 0.0038 (Hectare )|| 0.0038|
59 1377 Government i;ﬁcul ture (Chakmarg) 0.003 (Hectare ) 0.003
60 1379 ||Private ||Agriculture || 0.0987 (Hectare )| 0.0987|
l61 1380 ||Private ||Agriculture | 2.4269 (Hectare )| 2.4269)|
62 1381 Government i;ﬁcul wre (Chakmarg)| 00305 (Hectare) 0.0305
63 [l1382 ||Private ||Agriculture || 0.4526 (Hectare )| 0.4526|
l64 [|1383 mi. ||Private ||Agriculture || 0.6234 (Hectare )| 0.6234]
l65 ||l284 ||Private ||Agriculture | 0.0157 (Hectare )| 0.0157|
l66 ||285 ||Private ||Agriculture | 0.0589 (Hectare )| 0.0589)]
l67 286 ||Private ||Agriculture || 0.1035 (Hectare )| 0.1035]
l68 ||287 ||Private ||Agriculture || 0.1149 (Hectare )| 0.1149)|
l69 ||288 ||Private ||Agriculture | 1.1711 (Hectare )| 1.1711]
|70 ||289 ||Private ||Agriculture || 1.031 (Hectare )” 1.03 1|
|71 ||29O ||Government ||N0n Agriculture (Road) || 0.0075 (Hectare )” 0.0075|
|72 ||291 ||Private ||Agriculture || 0.006 (Hectare )” 0.006|
73 309 ||Private ||Agriculture || 0.0155 (Hectare )| 0.0155]
|74 ||3 10 ||Private ||Agriculture || 0.04 (Hectare )” 0.04|
75 311 ||Private ||Agriculture | 0.0021 (Hectare )| 0.0021]
76 312 mi. ||Private ||Agriculture || 0.5847 (Hectare )| 0.5847|
177 313 ||Private ||Agriculture | 0.0541 (Hectare )| 0.0541]
|78 ||3 14 ||Governmer1t ||Non Agriculture (Road) || 0.173 (Hectare )” 0.173|
179 315 mi. ||Private |[Agriculture | 0.1497 (Hectare )| 0.1497|
180 316 ||Private ||Agriculture | 0.243 (Hectare )| 0.243]
81 319 ||Private |[Agriculture | 0.0061 (Hectare )| 0.0061|
|82 ||323 ||Government ||N0n Agriculture (Khar) || 0.1762 (Hectare )” 0. 1762|
183 325 ||Private ||Agriculture | 0.5411 (Hectare )| 0.5411]
84 |327mi. ||Private |[Agriculture | 0.0621 (Hectare )| 0.0621]
85 328 ||Private |[Agriculture | 0.7369 (Hectare )| 0.7369|
86 329 ||Private ||Agriculture || 0.1745 (Hectare )|| 0.1745|
87 1330 ||Private ||Agriculture || 0.1397 (Hectare )| 0.1397|
38 331 ||Private ||Agriculture || 03167 (Hectare )| 0.3167|
89 350 ||Private ||Agriculture | 0.5214 (Hectare )| 0.5214|
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90 1351 ||Private ||Agriculture | 0.0506 (Hectare )| 0.0506|
91 352 ||Private ||Agriculture || 0.7682 (Hectare )| 0.7682|
92 1355 ||Private |[Agriculture || 0.2906 (Hectare )| 0.2906|
93 356 Government igﬁcul ture (Chakmarg)|| 0-0074 (Hectare) 0.0074
|94 ||357 ||Private ||Agricu1ture || 0.0006 (Hectare )” 0.0006|
|95 ”364 ||Private ”Agriculture || 0.0676 (Hectare )|| 0.0676|
96 375 Government I:;licul fure (Chakmarg)|| 00129 (Hectare) 0.0129
|97 ||376 ||Common || (Agriculture/Rasta) || 0.0339 (Hectare )” 0.0339|
98 379 mi. ||Private |[Agriculture || 0.3758 (Hectare )| 0.3758]
|99 ||38O ||Private ||Agricu1ture || 0.192 (Hectare )|| 0.192|
(100|381 mi. ||Private ||Agriculture | 0.0741 (Hectare )| 0.0741]
101 450 Government i;ﬁcul wre (Charagahy || 02289 (Hectare) 0.2289
|102 ||451 ||Private ||Agricu1ture || 0.8779 (Hectare )|| 0.8779|
|103 ||452 mi. ||Private ||Agricu1ture || 0.1275 (Hectare )” 0.1275|
[Village: Jait |
|104 ||1044 ||Government ||Non Agriculture (Naali)” 0.0055 (Hectare )|| 0.0055|
|105 ||1047 ||Private ||Agricu1ture || 0.0003 (Hectare )” 0.0003|
|106 ||1048 ||Government ||N0n Agriculture (Naali)” 0.0008 (Hectare )” 0.0008|
107 [{1049 ||Private ||Agriculture || 0.1824 (Hectare )| 0.1824|
[108 1050 ||Private ||Agriculture || 1.1001 (Hectare )| 1.1001]
109 1051 Government i;ﬁcul ture (Chakmarg)|| 00101 (Hectare) 0.0101
|1 10 ||1052 ||Private ||Agriculture || 0.2368 (Hectare )” 0.2368|
|1 11 ||1054 ||Government ||N0n Agriculture (Naali)” 0.0054 (Hectare )” 0.0054|
112 {1055 ||Private ||Agriculture || 0.1089 (Hectare )| 0.1089)|
113 |l1056 ||Private ||Agriculture | 0.0614 (Hectare )| 0.0614]
|1 14 ||1 138 ||Government ||N0n Agriculture (Road) || 2.2177 (Hectare )” 2.2177|
115 1139 Government I:;?icul ture (Banjar) 0.049 (Hectare ) 0.049
116|114 Government Izz?icul re (Chakmarg)|| 0781 (Heetare) 0.0781
|1 17 ||l 140 ||Government ||N0n Agriculture (Road) || 0.415 (Hectare )” 0.41 5|
11 [[1142 ||Private ||Agriculture || 0.9345 (Hectare )| 0.9345|
119 |1143 ||Private |[Agriculture | 0.5707 (Hectare )| 0.5707|
120 |[1144 ||Private ||Agriculture | 0.4911 (Hectare )| 0.4911]
121 |l114s5 ||Private ||Agriculture | 0.2772 (Hectare )| 0.2772]
122 1146 ||Private |[Agriculture | 0.0977 (Hectare )| 0.0977]
123 115 ||Private ||Agriculture | 0.449 (Hectare )| 0.449)|
124 {116 ||Government  |[Non Agriculture (Naali)|[  0.0204 (Hectare )|| 0.0204|
125 |[117 ||Private |[Agriculture | 0.078 (Hectare )| 0.078|
|126 ||1 18 ||Government ||Non Agriculture (Naali) || 0.0131 (Hectare )” 0.013 1|
|127 ||1 185 ||Government ||Non Agriculture (Road) || 0.0365 (Hectare )|| 0.0365|
128|119 ||Private ||Agriculture | 0.2102 (Hectare )| 0.2102]
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|129 ||1 192 ||Government ||Non Agriculture (Road) || 0.1373 (Hectare )|| 0. 1373|
130 |32 ||Private ||Agriculture | 0.2817 (Hectare )| 0.2817]
131|133 ||Private |[Agriculture | 0.997 (Hectare )| 0.997|
|132 ”134 ||Private ”Agriculture || 0.3914 (Hectare )|| 0.3914|
|133 ||135 ||Government ||Non Agriculture (Naali)” 0.0147 (Hectare )|| 0.0147|
134 |l136 ||Private |[Agriculture || 0.5518 (Hectare )| 0.5518]
135 |l137 ||Private |[Agriculture | 0.201 (Hectare )| 0.201|
|136 ||138 ||Government ||Non Agriculture (Road) || 0.0708 (Hectare )|| 0.0708|
137|156 ||Private |[Agriculture | 0.1329 (Hectare )| 0.1329]
138 |l157 ||Private |[Agriculture | 0.0799 (Hectare )| 0.0799)|
|139 ||158 ||Government ||Non Agriculture (Naali)” 0.0186 (Hectare )|| 0.0186|
140 164 mi. ||Private ||Agriculture || 0.4958 (Hectare )| 0.4958)|
a1 |[165 ||Private ||Agriculture || 0.4648 (Hectare )| 0.46438)|
|142 ||166 ||Government ||Non Agriculture (Road) || 0.105 (Hectare )|| 0.105|
43 |71 ||Private ||Agriculture | 0.001 (Hectare )| 0.001]
144|172 ||Private ||Agriculture || 0.2454 (Hectare )| 0.2454|
|145 ||173 ||Private ||Agricu1ture || 0.4599 (Hectare )|| 0.4599|
|146 ||174 ||Government ||N0n Agriculture (Naali)” 0.0335 (Hectare )” 0.0335|
a7 175 ||Private ||Agriculture || 0.3347 (Hectare )| 0.3347|
|148 ||176 ||Private ||Agricu1ture || 0.0445 (Hectare )|| 0.0445|
149 179 Government Izgilicul fure (Nahat) 0.1353 (Hectare ) 0.1353
|150 ||18 ||Private ||Agriculture || 0.3959 (Hectare )|| 0.3959|
151  |[181mi. ||Private ||Agriculture | 0.189 (Hectare )| 0.189)|
152 |82 ||Private ||Agriculture || 0.7989 (Hectare )| 0.7989)|
|153 ||183 ||Government ||N0n Agriculture (Naali)” 0.007 (Hectare )|| 0.007|
[154  |[184 ||Private ||Agriculture | 0.3084 (Hectare )| 0.3084]
|155 ||185 ||Government ||N0n Agriculture (Naali)” 0.005 (Hectare )” 0.005|
156 186 Government igicul ture (Chakmarg)|| 00255 (Hectare) 0.0255
157 |l187 ||Private ||Agriculture | 0.4949 (Hectare )| 0.4949)|
158 |l188 ||Private ||Agriculture | 0.3189 (Hectare )| 0.3189)|
159 189 Government iz‘;icul ture (Chakmarg)|| 00182 (Hectare) 0.0182
60 |19 ||Private |[Agriculture | 0.2211 (Hectare )| 0.2211]
61 |l194 ||Private ||Agriculture | 0.0512 (Hectare )| 0.0512]
|162 ||195 ||Private ||Agriculture || 0.5065 (Hectare )” 0.5065|
163 197 Government igﬁcul twre (Chakmarg)| 00098 (Hectare) 0.0098
ltea R0 ||Private ||Agriculture | 0.3369 (Hectare )| 0.3369]
|165 ||22 ||Private ||Agriculture || 0.1782 (Hectare )” 0.1 782|
lle6  |]23 ||Private |[Agriculture | 1.1151 (Hectare )| 1.1151]
167 |24 ||Private ||Agriculture | 0.048 (Hectare )| 0.048]
ltes |25 ||Private ||Agriculture | 0.158 (Hectare )| 0.158]
169  |[[26 ||Private ||Agriculture | 0572 (Hectare )| 0.572|
|170 ||27 ||Private ||Agriculture || 0.791 (Hectare )|| 0.791|
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Non
171 28 Government Agriculture (Naala) 0.016 (Hectare ) 0.016
Non
172 29 Government Agriculture (Chakmarg) 0.0878 (Hectare ) 0.0878
|173 ”30 ||Common ” (Agriculture/Naali) || 0.025 (Hectare )|| 0.025|
| 174 ||3 1 ||Private ||Agricu1ture || 1.521 (Hectare )” 1.521 |
75 |32 ||Private ||Agriculture || 0.3481 (Hectare )| 0.3481]
176 |33 ||Private |[Agriculture || 0.2548 (Hectare )| 0.2548]
177 ]34 ||Private ||Agriculture | 0.052 (Hectare )| 0.052]
178 431 Government i;licul ture (Nahar) 1.17 (Hectare ) 1.17
179 |l49 ||Private |[Agriculture || 0.0313 (Hectare )| 0.0313]
180 |[50 lCommon || (Agriculture/Chakmarg)|[  0.0264 (Hectare )|| 0.0264|
|181 ||52 ||Private ||Agricu1ture || 0.8033 (Hectare )|| 0.8033|
182 |l55 ||Private ||Agriculture | 0.0613 (Hectare )| 0.0613]
|183 ||56 ||Private ||Agricu1ture || 0.729 (Hectare )|| 0.729|
|184 ||57 ||Common || (Agriculture/Chakmarg)” 0.0168 (Hectare )|| 0.0168|
| 185 ||58 ||Private ||Agriculture || 0.221 (Hectare )” 0.221 |
186 |59 lCommon || (Agriculture/Naali) || 0.044 (Hectare )|| 0.044|
187 |l60 ||Private ||Agriculture | 0.266 (Hectare )| 0.266|
l1gg  |l62 ||Private ||Agriculture | 0.0104 (Hectare )| 0.0104]
|189 ||75 ||Private ||Agricu1ture || 0.037 (Hectare )|| 0.037|
190 |76 ||Private ||Agriculture || 0.8581 (Hectare )| 0.8581]
|191 ||77 mi. ||Comm0n || (Agriculture/Naali) || 0.0354 (Hectare )” 0.0354|
|192 ||78 mi. ||Common || (Agriculture/Chakmarg)” 1.0254 (Hectare )|| 1.0254|
193 |93 ||Private ||Agriculture || 0.5145 (Hectare )| 0.5145]
| 194 | |94 | |Private | |Agriculture | | 0.061 (Hectare )| | 0.061 |
195 |jos ||Private ||Agriculture || 0.0803 (Hectare )| 0.0803)|
196 |l96 ||Private ||Agriculture || 0.0003 (Hectare )| 0.0003]
|197 ||98 mi. ||Private ||Agriculture || 0.026 (Hectare )” 0.026|
| Total|| 58.0692
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